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(b)  "colte oven plant" means the plant and equipment with 
which the manufacture of hard coke has been, or is being, carried on 
and includes- , 

(i) all lands, buildings, works, machinery and equipment, 
vehicles, railways, tramways and sidings, adjacent to, and belong- 
ing to, or in, the coke oven plant, 

(ii) all workshops belonging to the coke oven plant includ- 
ing buildings, machinery, instruments, ~tores, equipment of such 
workshops and the lands on which such workshops stand, 

(iii) all hard coke in stock or in transit or under productimon, 
and other stores, stocks and instruments, belonging to the coke 
oven plant, 

(iv) all power stations belonging to the coke oven plant or 
operated for supplying electricity for the purpose of working the 
coke oven plant, 

( v )  all lands, buildings and equipment adjacent to or belong- +' 
ing to, the coke oven plant where the washing of coal is carried on, 

(vi) all other assets, movable or immovable, belonging to 
a coke oven plant, whether within its premises or outside, includ- 
ing cash balances, reserve funds and investments in so far as 
they relate to the coke oven plant and also any money lawfully 
due to the coke oven plant in relation to any period prior to 
the specified date; 

(c) "coking co'al mine" means a coal mine in which there exists 
one,or more seams of coking coal, whether exclusively or in addition 
to any seam of other coal; 

(d) "company" means a company as defined in section 3 of the 
Companies Act, 1956, and includes a foreign company within the lLErj. 

meaning of section 591 of that Act; 

( e )  "Custodian" means the person appointed under section 5 to 
take over the management od the coking coal mine; 

(f) "Government company" has the meaning assigned to i t  by 
section 617 of the Companies Act, 1956; 1 of 1956. 

(g) "managing contractor" means the person, or body of persons, 
who, with the previous consent in writing of the State Government, 
bas entered into an arrangement, contract or understanding, with the 
owner of the mine under which the operations of the mine are sub- 
stantially controlled by such person or body of persons; 

(Jz) "mine" means any excavation where any operation for the 
parpose of searching for or obtaining minerals has been or is being 
carried on and includes- 

(i) all borings and bore holes; 
(ii) all shafts adjacent to, and belonging to, or in, a mine, 

whether in the course of being sunk or not; 
(iii) all levels and inclined planes in the course of being 

driven; 

(iv) all open cast working; 
' ( v )  all conveyors or aerial ropeways provided for the bring- 

ing into or removal from a mine of minerals or other articles or 
for the removal of refuse therefrom; 

* .  
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(vi) all lands, buildings, works, adits, levels, planes, 
machinery and equipment, vehicles, railways, tramways ana 
sidings adjacent to, and belonging to, or in, a mine; 

' (vi i )  all workshops belonging to, or in, a mine including 
buildings, machinery, instruments, stores, equipment of such 
workshops and the lands on which such'workshops stand; 

(viii) all coal in stock or in transit or under production and 
other stores, stocks and instruments belonging to, or in, a mine; 

(ix) all power stations belonging to, or in, a mine or operated 
for supplying electricity for the purpose of working the mine or a 
number of mines under the same management; 

(x) all lands, buildings and equipment adjacent to, or 
belonging to, or in, a mine where the washing of coal or manu- 
facture of cake is carried on; 

(xi) all other assets, movable or immovable, belonging to a 
mine, whether within its premises or outside, including cash 
balances, reserve funds and investqents in qo far as they relate 
to the coking coal mine and also any money lawfully due to the 
coking coal mine in relation to any period prior to the appointkd 
day; 
' (i) "mining company" means a company owning a coking coal 

mine, and in relation to a foreign company within the meaning of 
section 591 of the Companies Act, 1956, the undertaking of that com- 

1 of 1956. pany in India; 

(j) "notified order" means an order notified in the Official 
Gazette; 

(k) words and expressions used herein and not defined but 
defined in the Coal Mines (Conservation, Safety and Development) 

12 of 1952. Act, 1952, have the meanings respectively assigned to them in that 
Act; 

(1) words and expressions used herein and not defined in this 
Act or in the Coal Mines (Conservation, Safety and Development) 

12 of 1952. Act, 1952, but defined in the Mines Act, 1952, have the meanings res- 
35 of 1952. pectively assigned to them in the Mines Act, 1952. 

L, - * - ! 
I CHAPTER I1 

MANAGEMENT OF COKING COAL MINES 

3. (1) On and from the appointed day, the management of all coking Manage- 
coal mines shall vest in the Central Government. ment of 

coking 
(2) The coking coal mines specified in the First Schedule shall be $ges to 

deemed, for the purposes of this Act, to be the coking coal mines the vest in 
management of which shall vest, under sub-section ( I ) ,  in the Central Central 
Government: Govern- 

1 1  ment on 
the. 

Provided that if, after the appointed day, any other coal mine is appointed 
found, after an investigation made by the Coal Board, to contain coking e l p ~  
coal, that Board shall make a declaration to that effect and on and from 
the date of such declaration, such mine shall be deemed, for the purposes 
of this Act,- 

(i) to vest in  the Central Govcrnment; and 
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-(zi) to be included in the First Schedule, 

and thereupon the provisions of this Act shall become applicable thereto 
subject to the modification that for the words "appointed day", wherever 
they occur, the words "the date of the declaration made by the Coal 
Board under sub-section (2) of section 3" shall be substituted. 

Manage- 
ment of 
coking 
coal mines 
pending 
the 
appoint- 
ment of 
custo- 
dian. 

4. (1) Pending the appointment of a Custodian under section 5 for 
any cdking coal mine, the person in charge of the management of such 
mine immediately before the appointed day sh811, on and 'from the 
a~pointed day, be in charge of the management of such mine for and on 
behalf of the Centqal Government; and the management of such mine 
shall be carried on by such person subject to the provisions contained in 
sub-sections (3) and (5) and such directions, if any, as the Central Gov- 
ernment may give t o  him and no other person including the owner, shall, 
so long as such management continues, exercise any powers of manage- 
ment in relation to the coking coal mine. 

(2) finy contract, whether expreks or implied, providing for the 
management of any coking coal mine, mxde before the appoihted day 
betkgen the owner df such mine and any person in charge of the manage- 
ment of such mine immediately before'the appointed day, shall be deemed 
to have terminated on the appointed day. 

,(3) No person in charge of the management of a coking coal mine 
shall, without the previous approval of the person specified by the Cen- 
tral Government in this behalf in  respect of that mine (hereinafter re- 
ferred to as the "authorised person"),- 

(a) incur any expenditure from the assets appertaining to the 

I ,  
coking coal mine othwwise than for the purpose of malting routine 

e*' 8 . , payments of salaries or commissions to employees, agents or for the 
purpose of meeting the routine day to day expenditure; 

(b) transfer or otherwise dispose of any such assets or create 
any charge, hypothecation, lien or other incumbrance thereoq; 

I (c) invest in any manner any monies &orrning part ,of such assets; 

(d) a'equire any immovable property out of the -monies forming 
part of such assets; 

(e) enter into any contract of service or agency, whether ex- 
pressly or by implication, for purposes connected wholly or partly 
with the coking coal mine o~ vary the terms and conditions of any 
contract relating to any such transaction subsisting on the appointed 
day. & I  

(4) The approval of the authorised person may be given either gepe- 
rally in rel-aticn to certain classes of transactions relating to the coking 
ccal mine or specially in relation to any of its transactions. 

(5) Every person in charge of the management of a coking coal mine 
shall deposit all securities and documents of title to any assets appertain- 
ing to such mine in any Scheduled Bank or Nationalised Bank in which 
the owner or agent had an account immedia'tely before the appoint@, day 
or in any branch of the State Bank in the place where the head office or 
the principal office of the coking coal mine is situated or, where. there 
is no branch of the State Bank in such place, the nearest branch of the 
State Bank; and no such security or document shall be withdrawn fcorr. 
the Scheduled Bank, the Nationalised Banlr or the State Banlc, as tlie 
case play be, except with the permission of the cazxthorised peason: . 
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Provided that nothing contained in this sub-section shall apply to any 
security or document of title kept in trust with an WciaL Trustee in 
pursuance of the articles of association of any mining company unless the 
Central Gnvernme~~t, by notified order, otherwise rlirects. 

Explanation.-In this sub-section,- 

(a) "Scheduled Bank" means a bank included for the time being 
in. the Second Schedule to the Reserve Bank of India Act, 1964; 

(b) "State Bank" means the State Bank of India constituted 
under the State Bank of India Act, 1955; 

(c) "Nationalised Bank" means a corresponding new bank as 
defined in the Banking Companies (Acquisition and Transfer of Un- 
dertakings) Act, 1970. 

(6),  Every person in charge of the management of a coking coal mine 
shall deliver forthwith to the person specified in this behalf by the Cen- 
tral Government in respect of that coking coal mine, the following docu- 
ments, namely: - 

(a) the minutes book or any other book in India containing all 
resolutions up to the appointed day of the persons in charge of the 
management of the coking coal mine before the appointed! day; 

(b) t h e  current cheque books relating to the caking coal mine 
which are at the head office ,or the principal office. of the coking 
coal mine; 

' ( c )  all registers or other books containing particulars relating 
to the investment of any monies appertaining to the coking coal 
mine including investments on mortgaged properties and all loans 
granted or advances made. 

(7) Without prejudice to the generality of the powers confmred by 
sub-section (1) and the provisions contained in sub-sections (3, (5) and 
(6); any direction issued under sub-section (1) may require the persons 
in charge of the management of the coking coal mine under this Act to 
furnish to the Central Government or to the authorised person such re- 
turns, statements and other information relating to the coking coal mine 
as may be mentioned in the direction. 

(8) The persons in charge of the management of the coking coal . 
mine under this Act shall be entitled to such remuneration, whether by 
way of allowance or salary or perquisites as the Central Govern- 
ment may fix; and any such person may, by giving one month's no'tice in 
writing to the Central Government of his intention so to  do, relinquish 
charge of the management of the coking coal mine. 

5. (1) The Central Government may, as soon as it is convenient ad- Power of 
ministratively so to do, appoint any person as Custodian f0'r the purpose Central 
of taking ove; the management of the coking coal mine and the,person Govern- 

ment to 
so appointed shall carry on the management of such mine for and on be- appoint 

half of the Central Government. Custodians 
to take 

(2) (a)  The Central Government may also appoint a person as the overthe 
Custodisn-General for exercising supervision and control over all the manage- 

ment of , 
coking coal mines the mahagement of which is taken over under this Act, coking 
and on such appointment, every Custodian, appointed under sub-section coalmines. 
( A ) ,  shall act under the guidance, control and supervision of the Cus: 
todian-General. . 



348 Coking Coal Mines (Emergency Provisions) [ACT 64 

( b )  The Central Government may also appoint one or more persons 
as Additional Custodian-General or Deputy Custodian-General for assist- 
ing the Custodian-General in the exercise of his powers and duties under 
this Act and the Custodian-General may delegate all or  such of his 
powers as he may think fit, to the Additional or Deputy Custodian- 
General. 

(c) Every Additional or Deputy Custodian-General shall exercise the 
powers delegated to him under the control and supervision of the Custo- 
dian-General. 

(3) O p  the appointment of a Custodian under sub-section ( I ) ,  the 
charge of management of the coking coal mine shall vest in him and all. 
persons in charge of the management of such mine immediately before 
such appointment Shall cease to be in charge of such management and 
shd l  be bound to deliver to the Custodian all assets, books of account, 
registers or other documents in their custody relating to the coking coal 
mine and any contract, whether express or implied, providing for the 
management of any coking coal mine, made before the appointed day bet- 
ween the owner of such mine and such persons, shall be deemed to 
have terminated on the date on which the Custodian is appointed. 

(4) Nothing contained in section 4 shall apply to any coking coal mine 
the management of which has been taken over by the Custodian, but the  
Central Government may issue such directions to the Custodian as to his 
powers and duties as it deems desirable in the circumstances of the  case, 
and the Custodian may apply to the  Central Government at  any time for 
instructions as to the manner in which he shall conduct the management 
of the coking coal mine or in relation to any matter arising in the course 
of such management. 

(5) The Custodian shall receive from the funds of the coking coal 
mine f0.r the charge of management of which he is appointed under sub- 
sectioil (1) such remuneration as  the Central Government may fix. 

(6) The Custodian, the  Custodian-General, Additional Custodian- 
General and Deputy Custodian-General shall hold office during the 
pleasure of the Central Government. 

(7) The Central Government may, if i t  is of opinion that it is neces- 
sary so to do for the proper management of the coking coal mines, the  
management of which has vested in i t  under section 3, appoint a Govern- 
ment company, whether in existence at the commencement of this Act or 
incorporated after such commencement, as the Custodian of all the coking 
coal mines specified in the First Schedule, and all coke over; plants speci- 
fied in the  Second Schedule, and on such appointment, every person 
appointed as Custodian or the Custodian-General or Additional or Deputy 
Custodian-General under sub-section (1) or sub-section (2), as the case 
may be, shall vacate his office as such and deliver to the Government 
company, SO appointed, all assets, books of account, registers or other 
documents in his custody relating to the coking coal mine or the coke 
oven plant, as the case may be. 

(8) On the appointment of a Government company as Custodian, 
the provisions of sub-sections (3), (4) and (5) shall apply to i t  as they 
apply to a Custodian appointed under sub-section (1). 

6. (1) Every owner of a coking coal mine shall be given by the Central 
Governmerit an amount, in cash, for vesting in it, under section 3 the 
management of such mine. 

.payment 
of 
amount. 
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(2) For every month during which the management of the coking 
coal mine remains vested in the Central Government, the amount 
referred to in sub-section (I) sh'all be computed at the rate of twenty-five 
paise per tonne of coal on the highest monthly production of coal from 
such mine during any month in the years 1968, 1969, 1970 and 1971: 

Provided that if in relation to any such coking coal mine, there was no 
production of coal during the said years, the amount referred to in sub- 
section (I) shall be computed at the rate of five paise per tonne of such 
highest monthly coal producing capacity of the coking. coal mine, before 
+he appointed day, as may be assessed and declared by the Coal Board: 

Provided further that in relation to a coking coal mine, the operations 
of which were immediately before the appointed day under the control 
of a managing contractor, the amount, as computed under this sub- 
section, shall be apportioned between the owner of the coking coal mine 
and such managing contractor in such proportions as may be agreed upon 
by or between the owner and such contractor, and in the event of there 
being no such agreement, in  such proportions as may be determined by 
the principal civil court of original jurisdiction within the local limits of 
whose jurisdiction the head office of the coking coal mine is situated. 

CHAPTER I11 

MANAGEMENT OF COKE OVEN PLANTS 

7. On and from such date as the Central Government may, by nQtified 
order, specify in this behalf (hereafter, in this Chapter, referred to as the 

ment of "specified date"), the management of the coke oven plants specified i n  the coke oven 
Second Schedule. shall vest in the Central Government. 

, .. . .. : . , ,._ . ~_ -. .. . ..< 
. . plants to fl.TyT;3Tj-:- --I' r7, . ----:-.*; . ,  - - - .- : .  . 

.... ~... , . 

: x r..: . ' I .  , : . ,., . '  . . . . . .  
vest in the 
Central 

" : Govern- 
ment on 
the speci- 
fied date. 

8. (1) Every owner of a coke oven plant specified in the Second 
Schedule and every owner of a coke oven plant which falls within the Payment 

definition of coking coal mine, shall be given by the Central Govern- i:,"S",",in 
ment an amount, in cash, for vestirig in it, uilder section 7 or section 3, 
as the case may be, the management of such coke oven plant. 

(2) For every month during which the management of the coke oven 
plant remains vested in the Central Government. the amount referred 
to in sub-section (1) shall be computed at the rate of- 

( a )  seventy-five paise per tonne of by-pro.duct coke; and 
(b) fifty-five paise per tonne of beehive' coke, 

on the highest monthly production of coke from such coke oven plant 
during any month in the years 1968, 1969, 1970 and 1971. 

(3) For the avoidance of doubts, it is hereby declared that the owner 
of a coke oven plant, the management of which has vested in the Central 
Government under section 3, shall be given, in addition to the amount 
payable under section 6, such amount as is referred to in sub-section (1). ' * ,  

9. The provisions of sections 4 and 5 and sections 10 to 20 (both inclu- 
sive) shall apply to a coke oven plant, the management of which has Provisions 

df sbctions vested in the Central Government under section 7, as they apply to a eandB 
and 

4Law-46 >- -  . 
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sections lo coking coal mine, and references therein to a coking coal mine and the 
to appointed day shall be construed, unless the context otherwise requires, 
aPplyto this as references, respectively, to a coke oven plant and the specified date. 
Chapter. 

CHAPTER IV 
MISCELLANEOUS 

10. ~f any person- 

(a) fails to deliver to the Custodian any assets, books of account, 
registers or apy other document in his custody relating to the colr- 
ing coal mine in respect of the management of which the Custodian 
has been appointed, o r  

(b) retains any property of such coking coal mine or removes or 
destroys i t ,  or 

(c) fails to comply with the provisions contained in sub-section 
(3) or sub-section (5) or sub-section (6) of section 4, or 

(d) fails to comply with any directions issued under sub-section 
( 1 )  or sub-section (4) of section 5, 

he shall be punishable with imprisonment for a term which may extend 
to two years, or with fine which may extend to ten thousand rupees, or 
with both. 

Offences 11. (I) Where an offence under this Act has been committed by a com- 
by com- pany, every person who at  the time the offence was committed was in 
panies. 

charge of, and was responsible to, the company for the conduct of the busi- 
ness of the company as well as the company, shall be deemed to be guilty 

, of the offence and shall be liable to be proceeded against and punished 
accordingly: 

Provided that nothing contahed in this sub-section shall render any 
such person liable to any punishment, if he proves that the offence was 
committed without his knowledge or that he had exercised all due dili- 
gence to prevent the commission of such offence. 

(2) Notwithstandihg anything contained in sub-section ( I ) ,  where 
any offence under this Act has been committed by a company and i t  is 
prdved that the offence has been committed with the consent or conni- 
vance of, or is attributable to, m y  neglect on the part of, any director, 
manager, secretary or other officer of the company, such director, mana- 
ger, secretary or other officer shall be deemed to be guilty of that offence 
and shall be liable to be proceeded against and punished accordingly. 

Explanation.-For the purposes of this section,- 

(a) "company" means any body corporate and includes a firm or 
other association of individuals; and 

(b) "director", in relation to a firm, means a partner in the firm. 

Mining 12. No proceeding for the. winding up of a mining company, the mana- 
companies gement of whose coking coal mines has vested in the Central Govern- 
not tobe inent under this Act for the appointment of a Receiver in respect of 

UP such business, shall lie in any Court except with the consent of thc Central 
by Court. 

. Government. 

Exclusion 13. In computing the peri0.d of limitation prescribed by law for the time 
Of period being in force for any suit or application against any person by a mining 
of opera- 
tion of company in respect of any matter arising out of any transaction in r e  



lation to the coking coal mine, the time during which this Act is in  the  Adt 
force shall be excluded. fo r  corn- 

puting 
j period of 

limitation: 
14. The prdvisidns of this Act Slid1 have effect notwithstanding any- Effect of 

thing inconsistent therewith contained in any other law for the time Act ori 
othek being in force or in any instrument having effect by virtue of any law 

other than this Act, or in any decree or order of any Court. 

15. (1) The Central Government may, by notified order, direct that Delegatioli 
all or any of the powers exercisable by it under this Act may also be of powerb, 

exercised by any person or persons as may be specified in the order. 

(2) Wlhenever any delegation of power is  made under sub-section ( I ) ,  
the person to whom such power has been delegated shall act under the 
direction, control and supervision of the Central Goverhment. 

16. (1) No suit, prosecution or other legal proceeding shall lie against Protee-. 
the Custodian-General, Additional Custodian-General, Deputy Custodian- !$2f 
General, any Custodian or authorised person in respect of anything which taken in 
is in good faith done or intended to be done under this Act. good faith. 

(2) No suit or other legal proceeding shall lie against the Central 
Government or the Custodian-General, Additional Custodian-General, 
Deputy Cus-todian-General, any Custodian or authorised person for any 
damage caused or likely to be caused by anything which is in good faith 
done or intended to be done under this Act. 

17. (1) If the Central Government is satisfied, after such inquiry as  Contracts, 
i t  may think fit, that any contract or agreement entered into, at any time etc.> in bud 

falth mrl.y 
within twelve months immediately preceding the appointed day, betweert be rsn- 
the owner or agent of a coking coal mine and any other person, has been celled 
entered into in bad faitli and is detrimental to the interests of the coking or varied. 
coal mine, make an order cancelling or varying (either uiiconditionally 
or subject to such conditions as i t  may think fit to impose) .the contract 
or ag~eement  and thereafter the contract or agreement shall have effect 

accordingly : 

Provided that no contract or agreement shall be cancelled or varied 
except after giving to the parties to the contract or agreement a reason- 
able opportunity of being heard. 

(2) Any person aggrieved by an order made under sub-section (1) may 
>make a n  application to the principal court of civil jurisdiction within the 
,local limits of whose jurisdiction the head-office of the coking coal mine is 
situated for the variation or reversal of such order and thereupon such 
court may, confirm, modify or reverse such order. 

18. If the Custodian is of opinion that any contract of employment Power to 
terminate entered into by any owner or agent of a coking coal mine, a t  any time 

before the appointed day, is unduly onerous, he may, by giving to the of em- 
employee one month's notice in writing or the salary or wages for one ployment. 
month in lieu thereof, terminate such contract of employment. 

19. (1) The Central Government may, by notification in the Official Power to 
Gazette, make rules to carry out the provisions of this Act. make 

rules. 

(2) In  particular, and without prejudice to the generality of the fore- 
going power, such rules may provide for all or any of the following 
matters, namely: - 

" - 



(a)  the manner in which the coking coal mines will be managed 
by the Custodians, under the contk.01 and supervision of the Custo- 
dian-General; 

(b) the constitution of a Board of Management, by whatever 
name calledi for advising the Custodian-General in the management 
of the coking coal mines; 

(cj the form and manner in which accounts of the coking coal 
mines shall be maintained; 

(d) any other matter in relation to which such rule is required 
to be, or may be, made. 

(3) Every rule made under this Act shall be laid, as soon as may be 
After it is made, before each House of Parliament while it is in session for 

modified form or be of no effect, as the case may be; so, however, that 
any such  modification or annulment shall be without prejudice to the 
'validity of inything previously done under that rule. 

Coking 20. Nothing in this Act shall apply to any coking coal mine- 
coal mines 
t o  which ( a )  owned or managed by a Government company or corpora- 

the Act tion owned or controlled by Government; 
shall not 
apply. (b)  owned or managed by a company engaged in the production 

of iron or steel: 

Provided that this section shall not extend to such mine or part there- 
of which, in the opinion of the Central Government, is in excess of the 
requirement for the production of iron and steel by that company. 

Power t o  21. If any difficulty arises in giving effect to the provisions of this 
Act, the Central Government may, by order not inconsistent with the 

difficul- 
ties. provisions of this Act, remove the difficulty: 

Provided that no such o ~ d e r  shall be made after the expiry of a 
period of two years from the commencement of this Act. 

Repeal 22. (1) The Coking Coal Mines (Emergency Provisions) Ordinance, 
and. 1971, is hereby repealed. 12 of lg71. 
savings. 

(2) Notwithstanding such repeal, anything done, any action taken or 
any appointment, 'declaration or order made under the Ordinance so 

, repealed, shall be deemed to have been done, taken or made, as the case 
may be, under the corresponding provisions of this Act. . 

THE FIRST SCHEDULE 

[See section 3 (2) 1 
.- 

S1. Name of the mine Locatiqn of the Ngme and address of the owners 
No. mlne of the mine 
-- --- 

2 3 I - - 4 

A. EAST BOKARO COAWIELD 
I. Dhori . . Post Office Bermo, Ownership under dispute, 

District Hazaribagh. 
z. Kalyani Selected Dhori . Post Office Pichri, Gouri Shanker and Others, 

District Hazaribagh. Post Office Bermo, Hazari- 
bagh. 

3. Khas Dhori . . . Post Office Pichri, Khas Dhori Colliery Company, 
District Hazaribagh. Post Office Katrasgarh, Dhanbad. 

--.-- --- 
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S1. Name of the mine . Locatipn of the Name and address 01 tne owners 
' No. mine of the mine 

4. Pipradih . . Post Office Gomia, Pacific Coal Company, Post 
District Hazaribagh. Office Gomia,-District Hazari- 

bagh. 

. . Post Office Pichri, Pichri Coal Company Limited, 
District Hazaribagh. Post Office Bermo, Hazaribagh. 

5.  Pichri . . 
6.  Selected Dhori 

7. Turiyo . . 
. . Post Office Bermo, Selected Dhori Colliery, Post 

District Hazaribagh. Office Katrasgarh, Dhanbnd. 

. . Post Office Turiyo, Bhuvaneswar Singh and Siv- 
District Hazaribagh. dayal, Post Office Jharin, 

Dhanbad. 

. . Post Office Turiyo, Tarmi Colliery Company, In- 
~i 's tr ict  Hazaribagh. dhstrial Bank Building, Post 

Office Jharia, Dhanbad. 

I. Albion . . . . Post Office 
Karmatand. 

Albion Colliery Company, Post 
Office Karmatand, Dhanbad. 

a. Bokaro Jharia 1 . . Post Office Karma- 
tand. 

Messrs. Agarwalla Brothers, 
Post Office Karmatand, Dhan- 
bad. 

3. North Damuda . . Post Office Nud- 
khurkee: 

Hazaribagh Coal Syndicate 
(Private) Limited, Post Office 
Jharia, Dhanbad. 

4. Kesurgarh ; . . Post Office Nud- 
khurkee. 

Manbhwm Coal Syndicate 
Limited, Post Office Jharia, 
Dhanbad. 

5. Madhuband . . . . Post Office Nud- Oriental Coal Company Limited, 
khurkee. 25, Brabourne Road, Cal- 

cutta. 

61 Khas Benedih . . . Post Office Nawa- K. C. Mukherjee and Others, 
garh. Post Office Hirapur, Dhanbad. 

7. Benedih . . . . Post Office Nud- Benedih Coal Concern, Post 
khurkee. Office Katras, Dhanbad. 

2. Khas Ganeshpur . . . Post Office Nawa- 
garh. 

Khas ,Ganeshpur Coal ' ~ n e s  
Limited, 135, Canning Street, 
Calcutta, 

g. Ganeshpur . . . . Post Office Nawa- 
garh. . 

Ganeshpur Coal Company 
Limited, Post Office Ganesh- 
pur, Dhanbad. 

10. Ashakuti Phularitand . . Post Ofice Khar- 
kharee 

Ashakuti Coal Company Limi- 
ted, 111, Rowland Road, 
Calcutta-20. 

11. Mohanpur . , . . Post Office Khar- 
kharee 

Shrimati Parbati Devi, Post 
Office Kharkharee, Dhanbad. 

12. New Bansjora! . . . Post Office Khar- S. K. Sahana ar.d Sons (Private) 
kharee. Limited, Post Office Khar- 

kharee, Dhanbad, 

13.   has Bhurungiya . . . Post Office Mohuda Khas Bhurungiya Coal Corn- 
pany, Post Office Jharia, 
D hanbad. 

14. RaneedihIPipratand . . Post Office Mohuda Sri K. K. Sablok, C/o Sudarsan 
Motors, Post Office Dhansar, 
Dhanbad. 
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IS. East Macheradih . . Post Offlce Mohuda East Macheradih Coal Coml 
pany Liniited, Post Ofice 
Jhar~a, Dhanbad. 

16. New Huntodih . . Post Offlce Mohudsi Doulatnial Routmal, 178, 
Mahatma Gandhi Road, 
Calcutta-I. 

17. Murulidih . . Post Office Mohuda Kalyanji Mavji and Company, 
14, Netaji Subhas Road, 
Calcutta-I. 

18. Murulidih 20 and 21 pits . 
tg. Bhatdee . . . 

. Post Office Mohuda Rengal Coal Company Limited, 
8, Clive Row, Calcutta-I. 

, Post Office Mohuda Rengal Rhatdee Coal Company 
Limited, 14, Netaji Subhas 
Road, Calcutta. 

2c. Kharkharee . , . Pust Office Ichar- Bharat Mining Corporation Limi- 
kharee. ted, .91, Stephen House, Dal- 

h o m e  Squarc East, Calcutta-I. 

21. New Sinidih . . . , Post Office Khar- Messrs. Bamandiha Coal Com- 
kharee. pany, 3, Synagogue Street, 

Calcutta. 

22. Dharmaband . . Post Office Katras- H. M. Rarat and M. C. Rarat, 
, garh. Post Office Katrasgarh, Dhan- 

bad. 

23. New Dharmaband '. . . Post Office Malkera . Sethia Mining and Manufactur- 
ing Company Limited, 4, 
Baku1 Bagan Road, Calcutta. 

24. Maheshpur , . . 

25. Sinidih . , . . 

. Post Office ICatras- Messrs. Saliu Minerals and Pro- 
garh. perties Limited, A-3, Prithvi- 

raj Road, Jaipur. 

. Post Office Katras- Sinidih Colliery Concern (Pri- 
garh. vate) Limited, Post Office 

Icatrasgarh, Dhanbad. 

2ti. ~ l i n d b o  Khas . . . Post Office Tundoo J. P. Lalla and Sons Collieries 
(Private) Limited, Post BOX 
No. 76, Dhanbad. 

27. Bilbera . . , . . Post Office Katras- B. N. Mondal and Company, 
garh. 22, Canning Street, Calcutta, 

28. Jealgora Govindpur . . . Post Office Sonardih Jealgora Govindpur Colliery 
Company Limited, Past Office 
Sonardih, Dhanbad. 

. 29. Soa2'lGovindpur . , , Post ,Office Katras- 
garh. 

30. Diamond Tetturiya , , Closed. 

31. Central Tenturiya . , , Post Office Malkera 

H. I. Pathak, Post Office Kat- 
rasgarh, Dhanbad. 

Bihar Collieries Limited. 

Sri Tarapada Lodha and Others, 
Post Office Katrasgarh, Dis- 
trict Dhanbad. 

32. New Tentulia . . , , Post Office .Malkera Tentulia Khas Colliery Corn - 
pany Limited, 25, Brabourne 
Road, Calcutta. 

33. Central Kooridih-Sonardih . Post Office Katras- 
gal h. 

Central Kooridih Colliery Com - 
pany, Post Office Katrasgarh, 
Dhanbad. 

34. New Gobindpur . . Post Office Sonardih New Gobindpur Coal Company 
Limited, 33, Canning Street, 
Calcutta-I. 
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35. Khas Mehtadih . . Post Office Katras- Messrs. Khas Mehtadih Col- 
garh. liery Company, Post Office Rat- 

rasgarh, Dhanbad. 

36. Agardih , . Post Office Katras- Agardih Colliery Company, 
garh. Post Office Katrasgarh, Dis- 

trict Dhanbsd. 

37. Katras Choitodih . . . Post Office Katras- Burrakar Coal Company Limited, 
garh. Chartered Bank Building, 

Calcutta. 

38. Lakurka . . . Post Office Katras- Lakurka Coal Company Limited, 
gsrh. . . 3, Synagogue Street, CaI- 

cutta. 

39 Koiludih . . 

40. Khas Govindpur . 

41. East Katras . . 

42. East Salanpur 

. Post Office 
Katrasgarh. 

. Post Office Katras- 
. garh. 

. Post Office Katras- 
garh. 

. Post Office 
Katrasgarh. 

Bast Katrasgarh Colliery Com- 
pany ' (Private) Limited, 
Post Oftice Katrasgarh, Dhan- 
bad. 

Khas Govindpur Coal Com- 
pany (Private) Limited, 
Post Office Katrasgarh, Dhan- 
bad. 

East Katrasgarh Colliery 
Company (Private) Limited, 
Post Office Katrasgarh, Dhan- 
had. 

East Salanpur Colliery Com- 
pany, Post Office Katrasgarh, 
Dhanbad. 

43. Joint Salanpur . . Post Office Not available. 
Katrasgarh. 

44. Khas Salanpur . . P:st Office Not available. 
Xatrasgarh. 

I 45. North Salanpur . . . Post Office Sahai Brothers (Receiver H. S. 
Katrasgarh. Sahai), Post Office Katrasgarh, 

Dhanbad. 

46. Selected Sa l an~u r  Post Office Selected Salacpur Colliery 
Katrasgarh. Company, Post Office Katras- 

garh, Dhanbad. 

47. Central Salanpilr . . Post Oflice Katras- ,Central Salanpur Coal Concern, 
garh. Post Office Katrasgarh, Dhan- 

bad. 

48. Lakurka Khas , . Post $@ice Katras- Bharat's Debuttar Estate, Post 
garh. Office Katrasgarh, Dhan- 

bad. 

49. Salanpur . ' . . Post office ~ a t r a s -  Shrimati Sarojini Devi, Post 
garh. Office Katrasgarh, Dhan- 

bad. 

so. New Lakurka . . Post Office Katras- New Lakurks Colliery Com- 
garh. pany, Post Office Katrasgarh, 

Dhanbad. 

51. National Anparpathra . . post Office Katras- National Coal C r m p ~ n y  (Private) 
garh. Limited, @ / T ,  Ram Tarun 

Bose Lane. Calcutta-6. 

52. Union Arlgarpathra. . . Post Office Sijual Union Coal Com'p~t-iv l imited,  
135, Biplabi Rash Behari Basu 
Road, Calcytta-I. 
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53. Gaslitan . . . Post Office Sijua New Manbhum Coal Company, 
138, Biplabi Rash Behari Basu 
Road, Calcutta-I. 

54. Ramkanali . . . . Post Office Katras- Bijali Kanti Roy, Keshalpur 
garh. Ilouse, Post Office Katrasgarh: 

Dhanbad. 

55. Trigmait Angarpathra . . Post Office Katras- East Angarpathra Colliery 
garh. Company Limited, Post 

Office Katrasgarh, Dhaa- 
:bad. 

56. Kanta Pahari . . . Post Office Katras- East Angarpathra Colliery 
garh. Company Limited, Post Office 

Katrasgarh, Dl~anbad. 

97. Khas Angarpathra . . . Post Office Katras- East Angarpathra Colliery 
garh. Company Limited, Post Office 

Katrasgarh, Dhanbad. 

gg. Jharia Khas . . . . Post Office Katras- East Angarpathra Colliery 
garh. Company Limited, Post Ofice 

Katrasgarh, Dhanbad. 

59. East Angarpathra . , . Post Office Katras- East Angarpathra Colliery 
garh. Company Limited, Post Oflice 

Katrasgarh, Dhanbad. 

60. Mahabir Anaarpathra . . Post Office Katras- East Angarpathra Colliery 
garh, Company Limited, Post Office 

Katrasgarh, Dhanbad. 

61. Diamond Angarpathra . _ . Post Office Katras- Diamond Angarpathra Colliery 
garh. Company, Post Office Kat- 

rasgarh, Dhanbad. 

62. Mudidih . . . . Post Office Sijua Burrakar Coal Company, Char- 
tered Bnnk Building, Cal- 
cutta. 

63. Badrachuk . . . Post Office Sijua Burrakar Coal Company, Char- 
tered Bank Building, Cal- 
cutta. 

64. J o g t a .  . . . . Post Office Sijua Jogta Coal Company Limited, 
POST Office Sijua, Dhan- 
bad. 

65. Sendra . . . . Post Office Bansjora Messrs. ITind ShippersT Limited, 
~ 3 5 ,  Biplabi Rash Behari 
Basu Road, Calcutta-I. 

66.  Sendra Bansjora-Gopal Gararia Post Office Bansjora Sendra Bansjora Colliery con,- 
Pany (Private) Limited. 
135, Canning Street, Cal- 
cut ta-~.  

67. Kankanee . . . Post Office Bansjora Oriental Coal Company Limited, 
25, Brabourne Road, Cal- 
cutta. 

68, Loyabad . . . Post Ofice Bansjora Burrakar Coal Company Lin~i -  
ted, Chartered Bank Building, 
Calcutta-I. 

69. Pootkee . . . Post Office Kusunda Oriental Coal Company Limi- 
ted, 25, Brabourne Rosd, 
Calcutta. 
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73. G ~ p d i c k u c k  (West) . . Post Office Kusunda Central Kirkend Coal Company 
&Limited, 91, Stephen House, 

D alhousie Square East, 
Calcutta-I. 

71. Central Kirkend . . . Post Office Kusunda Central Kirkend Coal Com- 
\ pany Limited, 91, Stephen 

House, Dalhousie Square 
East, Calcutta-I. 

72. Motiraln Kirkend . . . Post Office Kusunda Motiram Roshanlal Coal Com- 
pany (Private) Limit edy 
Kusunda, D hanbad. 

73. Khas Kirkend . . . Post Office Kusunda Bhuramal Agarwal, Post Ofice 
Dhansar, Dhanbad. 

74. Roy Kirkend . . . . Post Office Icusunda T h e  New Marine Coal Com, 
pany (Bengal) Limited, I I I- 
Chittaranjan Avenue, Cal- 
cutta. 

75. New (Marine . . , Post O 6 c e  Kusunda The New Marit)? Coal Com- 
pan\. (Bengal) Limited, 1 I I, 
Chittaranjan Av-nuc, Cal- 
cutta. 

76. Ekra [(has . . Closed Sahu Minerals and Properties. 

77. Bansdeopur . . . . Post Office Kusunda New Bansdeopur Coal Company 
Limited, 28-B, Netaji Subhas 
Road, Calcutta. 

78. North Ekra . . . . Post Office Ransjora North Ekra Coal Company, 
Post Ofice Bansjora, Dhan- 
bad. 

79. Gararia . . . . Post Office Bansjora The  Gararia Colliery Companv 
(Private) Limited, Post Office 
Bansjora, Dhanbad. 

80, Central Gararia . , . Post Office Bansjora central Gararia Colliery Coni- 
pqny, Post Office Bansjora, 
Dhanbad. 

@ J .  Gararia . . , Post Office Bansjora Tikmani and Company, Post 
Office Bansjora, Dhanbad. 

82. Chhota Eo\va , , , Post Office Bansjora Chhota Bowa Colliery Comyany 
Limited, Post Office Bans~ora, 
Dhanbad. 

83, Bilsseriya . , . . Post Office Kusunda Busseriya Coal Companv (Private) 
Limited, 13, Radhabazar Lane, 
Calcutta-I. 

84. East Ekra , . . . Posr Oflice ,Eaasjora East Ekra Coal Company, C/o 
K. Worah, Jora Bangalow, 
D hanbad. 

85. Busseriya North & South . Post Office Bansjora Not available-Mine closed. 

86. North Busseriy? . . . Post Office Bansjora North Busseriya Colliery 
Company, Post Office Bans- 
jora, Dhanbad. 

87. Surendra East Loyabad . Post Office Kirkend Sur endra East Loyabad Colliery 
Company, Post Office Kusunda, 
Dhanbad. 
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88. Gondudih' . . . . Post Office Kusunda Central Alkusa Colliery Com- 
rti' &I@ pany, Post Office Kusunda, 

Dhanbad. 
3 

89. Dhariajoba . . . . Post Office Kirkend Not available-Mine closed. 

go. West Godhlir . . . Post Office Kusunda H. D. Agarwalla & Sons (P) Ltd., 
Post Office Jharia, Dhanbad. 

91. Godhur , . . . Post Office Kusunda Godhur Colliery Company, 
Post Office Kusunda, Dhan- 
bad. 

92. Pure Kusto~e . . , Post Office Kusunda Pure Kusrore Colliery Company 
Limited, Post Office Kusunda, 
Dhanbad. 

93. Nayadee Kusunda . . , Post Office Kusunda Kusunda Nayadee Colliery 
Company Private Limited, 
Post Office Kusunda, Dhan- 
bad. 

94, Kusunda . . . . Post Office Kusunda Not available--Area on Fire- 
Closed. 

95. West Bhuggutdih . . Post Office Jharia Amalgamated with West Ena 
(97). 

96. Iadustry . . , , Post Office Dhansar Kalyanji Mavji and Company. 
Post Office Dhansar, Dhan- 
bad. 

97. West Ena . . . . Post Office Dhansar Kalyanji Mavji and Company, 
Post Office Dhansar, Dhan- 
bad. 

98. Kendwadih . . . Post Office Kusunda East India Coal Company Lirni- 
ted, Post Office Jealgora, 
Dhanbad. 

99. Balihari C.T.C. . . . Post Office Kusunda Not available. 

100. Kutchi Ballihari . . . Post Office Kusunda Billlihari Colliery Company 
(Private) Ltd., 14. Netaji 
Subhas Road, Calcutta-I. 

101. South Bulliary . . . Post Office Kusunda East India Coal Company Limi- 
ted, Post Office Jealgora, Dhan- 
bad. 

102. Bhagaband . . . . Post Office Bhagaband The Borrea Coal Company Limi- 
ted, Chartered Bank Building, 
Calcutta-I. 

103. Kendwadih . . . . Post Office Bhaga Equitable Coal Company Limi- 
ted, 211, Lord Sinha Road, 
Calcutta. 

104. Gonshadihl . . . . Post Office -Kusunda Shri Biswanath Roy, IZeshalpur 
House, Post Office Katrao- 
garh, Dhanbad. 

105. Alkusa South . . . Post Office Kustore7 Raneegunge Coal Association 
Limited. 3-A, Chowringhee 
Place, Calcutta-13. 

106. Kustore . . . . Post Office Kustore Raneegunge Coal Association 
Limited, 3-A, Chowringhee 
Place, Calcutta-I 3. 

107. Bunagarh . . , . Post Office Jharia Raneegunge Coal Association 
Limited. 3-A, Chowringhee 
Place, Calcutta-13. - --- 
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fa8. Pure Rurragarh . 
I 

post Office Jharia Raneegunge Coal Association 
Limited, 3-A, Chowringhee 
Place, Calama-13. 

1a9. Bhutgoria . . . . Post Office Bhaga Eql~itable Coal Company Limi- 
ted, 112, Lord Sinha Road, 
Calcutta-I 6. 

110. Hurriladil~ . . . , Post Office Bhaga Equitable Coal Company Limi- 
ted, 112, Lord Sinha Road 
Calcutta-16. 

III .  Simlabahal . . . Post Office Jharia Shri P. Roy, Director and 
nominated owner, Bhalgora 
Coal Company, 3, Synagogue 
Street, Calcutta. 

. . . post Office Dhansar Bengal Nagpl~r Coal Cbmpany , 5, Synagogue Road, Calcutta- I. 

, 113. Ena . . , , . Post Office Dhansar 

114. East Balgora , , . Post Office Jharia 

115. Ichas Jharia . . Post Office Jharia 

116. East Ena . . . . Post Office Jharia 

117. East Bhuggatdih . Post Office Jharia 

118. Selected Khas Jharia , Post Office Jharia 

119. Selected Jharia . . Post Office Jharia 

120. Bhalgora . , Post Office Jharia 

121. Selected Model Jharia . Post Office Jharia 

122. New Khas Jharia . . Post Office Jharia 

123. Fularibad . . . Post Office Jharia 

124. New Pure Jharia . . , Post Office Jharia- 

125. Rajapllr . , . . Post Office Jharia 

North West Coal Com any 
Limited, 5,  Synagogl~e goad, 
Calcutta-I. 

East Bhuggatdih Collie] y Com- 
pany (Private) Limited, Post 
Office Jharia, Dhanbad. 

East Bhl~ggatdih Colliery Com- 
pany (Private) Limited, Post 
Office Jharia, Dhanbad. 

East Bhuggatdih Colliery Com- 
pany (Private), Limited, Post 
Office, Jharia, Dhanbad. 

East Bhllggatdih Colliery Coin- ' 
pany (Private) Limited, Post 
Office Jharia, Dhanbad. 

East Bhuggatdih Colliery Com- 
pany (Private) Limited, Post 
Office Jharia, Dhanbad. 

East Bhuggatdih Colliery 
Company (Private) Limited, 
Post Office Jharia, Dhailbad. 

Bhalgora Coal Compally Limi- 
ted, 3, Synagogue Street, 
Calcutta- I. 

Amalgamated with East Bhuggat- 
dih (I 17). 

Enlaribad Colliery Company 
Post. Office Jharia, I3han-J 
bad. 

Eularibad Colliery Company, 
Post Office Jharia, Dhanbad. 

D. D.  Thackher and Sons, Post 
Office Dhanbad. Closed. On 
fire.. . . . . . 

The  Rajapur Colliery Company 
(Priyate Limited, Post office, 
Jhat~a,  dhanbad. 
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126. Khas Bhnggatdih . Post Office Jharia 

. . 
127. Pnre Jharia . Post Office Jharia 

128. I<. P. Dobari . . Post Office Jharia 

129. South Jharia . , . Post Office Jharia 

130. East Pure Jharia . . Post Office Jharia 

131. D331ri . . Past Office Jharia 

132., East Model Jharia . , Post Office JhariaB 

133. Model Jharia . . Post Office Jharia 

134. Golden Jharia . . Post Office Jharia 

135. Fatehpur . , Post Office Jharia 

136. Pure Durgapur . . Post Office Jharia 

137. I<has Jharia . . Post Office Jharia 

138. Sonalibad . . Post Office Jharia 

139. Ganhoodih . . Post Office Jharia 

140. East Jharia . Post Office Jharia 

141. I<. P. Kujama . . Post Office Jharia 

' 142. Kujama . . Post Office Jharia 

143. North Knjama . . Post Office Jharia 

144. Central Kujama . Post Office Jharia 

145. Nanji Icujama 1 . . Post Office Jharia 

146. Pandebera . Post Office Jharia 

147. Pure Kujama . . Post Office Jharia 

148. Kujama Pandabera3 . , Post Office Jharia 

149. South Kujama . . Post Office Jharia 

Khas Bhuggatdih Colliery Com- 
pany, Post Office Jharia, 
Dhanbad. 

D.D. Thackher and Sons, Post 
Office Dhanbad. Closed. On 
fire. 

K. P. Dobari, Post Office, Jliaria. 

J. I<. Banerjee and Others, Post 
Box No. 46, Hirapnr, District 
Dhanbad. 

Not available. 

R. N. Bagchi and Brothers, 518, 
Middle Row, Calcutta. 

Not available. . 

J. K. Banerjee and Others, Post 
Box No. 46, I-Iirapilr, District 
Dhanbad. 

Bharat Fire Bricks and Pottery 
Works. 

Bharat Fire Bricks and Pottery 
Works, Jharia. 

Bharat Fire Bricks and Pottery 
Works, Jharia. 

Fularibad Colliery Company, 
Post Office Jharia, Dhanbad. 

Fularibad Colliery Company, 
Post Office Jharia, Dhanbad. 

S. 8. Banerjee and Sons, Post 
Office J haria, Dhanbad. 

Not available. 

Kujama Colliery Company, Post 
Office Jharia, Dhanbad. 

.Kujama Colliery Company, Post 
Office Jharia, District Dhan- 
bad. 

Ganji Dossa and Company, Post 
Office Jharia,. Dhanbad. 

Central I<ujama Coal Concern, 
Post Office Jharia, Dhanbad. 

Central Knjsma Coal Concern, 
Post Office Jharia, Dhanbad. 

Central Knjama Coal Concern, 
Post Office Jharia, Dhanbad. 

Central Kujama Coal Concern, 
Post Office Jharia, Dhanbad. 

Central Knjama Coal Concern, 
Post Office Jharia, Dhanbad. 

Bagdigi Kujama Collieries Com- 
pany (1948). Limited, Post 
Office Jharia, Dhanbad. 
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150. Goluckdih . . . Post Office Jharia Gohickdih Colliery Company, 
22, Blirtolla Street, Calcutta. 

151. South Goluckdih . . Post Office Jharia South Goluckdih Coal Company, 
Post Office Jharia, Dhanbad. 

152. Central Jharia . . . Post Office Jharia Messrs. IZhimji Dossa and Sons, 
Post Office Jharia, Dhanbad. 

153. Indian Jharia . . Post Office Jharia Messrs. IZhimji Dossa and Sons, 
Post Office Jharia, Dhanbad. 

154. Lower Upper Jharia. . . Post Office Jharia Khimji Dossa and Sons, Post 
Office Jharia, Dhanbad. 

155. Central Tisra . . . Post Office Jharia Shri K. D. Singh, Post Office 
Jharia, Post Box NO. 111, 
D hanbad. 

156. Tisra . . . . . Post Office Jharia Dhanji Devji and Sons, Post 
Office Jharia, D hanbad. 

Tisra . . . 

Tisra . 

Sree Commercial . 

Bengal Jharia . . 

East India . . 
South Tisra] . . 

Ichas Joyrampurl . 

, Post Office Jharia The Diamond Coal Company 
(private) Limited, Post Office 
Jharia, Dhanbad. 

Post Office Jharia Amarsing Gowamal and Sons, 
Post Box No. 47, Jharia, 
D hanbad. 

. Post Office South Berigal Jharia Colliery Com- 
Tisra. pany (Private) Limited, Post 

Office South Tisra, Dhanbad. 

. Post Office South Bengal Jharia Colliery Company, 
Tisra. (Private) Limited, Post Office 

South Tisra, ~ h a n b a d .  

Post Office Jeenagora Part of Khas Joyrampur. 

. Post OfficeTisra South Tisra Colliery Company 
Limited, Post Office Jharia, 
Dhanbad. 

. Post Office Khas Khas Joyrampur Colliery Com- 
Jeenagora . pany, Post Office Khas Jeena- 

gora, Dhanbad. 

164. Kalisthan Jeenagorai . . Post Office Khas , K. 33. Seal and Sons, 28, Raja 
Jeenagora. K.L. Goswami Street, Post 

Office Serampur, District 
Hooghly (West Bengal). 

165. Lower Joyrampur Post Office Jeenagora Part of Khas Joyrampnr. 

166. New Jeenagora . . Post Office Khas Khas Jeenagora Colliery Li- 
Jeenagora mited, 135, Biplabi Rash 

Behari Basu Road, Calcutta-I. 

167. Central Jeenagora?; . . Post Office Khas Khas Jeenagora Colliery 
Jeenagora. Limited, 135, Biplabi Rash 

Behari Basu Road, Calaitta-I. 

168. Bararee Joyrampur , . Post Office Jeenagora Not available. 
\ 169. Pure Joyrampur . . . Post Office Khas - ,Amalgamated with Khas Joy- 

Jeenagora. rampur. 

170. North Bararee Jeenagora . Post Office Jeenagora Part of Central and New Jeena- 
goras. 

171. Khas Jeenagora . . , Pas; Office Khas Khas Jeenagora Colliery 
Jeenagora. Limited, 135, Biplabi Rash 

Behari Basu Road, Calcutta-I. 
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172. East Bararee . . . Post Office Khas Jeenagora East Bakaree Col- 
Jeenagora. liery Company, Post Office 

IZatrasgarh, Dhanbad. 

173. Sri Jeenagora . . . Post Office Khas Jeenagora East Bararee Col- 
Jeenagora. liery Company, Post Office 

. Katrasgarh, Dhanbad. 

174. New Suratand . . . Post Office Jharia Not available. 

175. Kalithan Sliratand . . Post Office Jharia K. B. Seal and Sons, Pos t 
Office Jharia, Dhanbad. 

176. Nihlri Patra . . . Post Office Jharia Nilmi Patra, Post Office Jharia, 
Dhanbad. 

177. North Burrakar Suratand Post Office Jhariav The New Standard Coal Com- 
pany (Private) Limited, 27, 
Palace Conrt, I, ICyd Street, 

178. North Burakar Lodna Post Office Jharia The New Standard Coal Com- 
pany (Private) Limited, 27, 
Palace Comt, I, Kyd Street, 
Calcutta-16. 

179. Lodna . . , , Post Office Jharia The New Standard Coal Com- 
pany (Private) Limited, 27, 
Palace Court, I, Kvd Street. 

' 180. Standard Bhaga . . . Post Office 3haga Standard Coal Company, Post 
Office Bhaga, Dhanbad. 

,181. Lodna . . Post Office Jharia Lodna Colliery Company (1920) 
Limited, 6, Lyons Range, 
Calcutta. 

182. Madhuban Lodna . Post Office Jharia Lodna Colliery Company 
(1924 Limited, 6, Lyons 
Range, Calcutta. 

183. Bagdigi ., . . Post Office Jharia Lodna Colliery Company (1920) 
Limited Post Office Jharia, 
Dhanbad. 

184. Jealgqra . . , . Post Office Jealgora East India Coal Company 
, Limited, Post Office Jealgora, 

Dhanbad. 

185. Bararee . . . Post Office Jealgora -East India Coal Company 
Limited, Post Office Jealgora, 

- Dhanbad. 

186. Bhulanbararee , , Post Office Patherdih Bhdanbararee Coal Company 
Limited, 4, Clive Road, 
Calcutta-I. 

187. Lachrni , , . . Post Office Patherdih Lachmi Coal Company, 31, 
Mullick Street, Calcutta. 

188. Amlabad . . . Post Office Bhowrah Oriental Coal Company Limi- 
ted, Thapar House, 25, Bra- 
bourne Road, Calcutta-I. 

189. Bhowrah North . . Post Office Bhowrah Oriental Coal Company Limited, 
25, Brabourne Road,Calcutta- I. 

rga. Bhpwrah South . Post Office Bhowrah Oriental Coal Company Limi- 
ted, 25, Brnbourne Road, 



OF 19711 Coking, Coal ,Mines (Dmergency Provisions) 363 
- 

S1. Name of the mine Location of the mine Name and address of the 
No., owners of the mine 

191. Mohalbani . . - , Post Office Bhowsah Oriental Coal Company Li- 
mited, 25, Brabourne Road, 
Calcutta-I. 

~ 9 2 .  "Central Bhowrah . . . Post Office Bhowrah Central Bhowrah Coal Com- 
pany, Post Office Jharia, 
Dhrnbad. 

. 193, Sitanala . . . . Post Office Bhojudih Mohatta Brothers, 19, British 
Indian Street, Calcutta-I. 

194. East Bhowra. . . 7 
Post Office Patherdih Shrimati Jyotsen Devi, Post 

Office Sitarampur, District 
Burdwan. 

195. East Sowardih . . . Post Office Patherdih J. N. Supakar Brothers and 
Company, Post' Office Pather- 
dih, Dhanbad. 

196. Patherdih . , . . Post Office Patherdih Patherdih Sudamdih Colliery 
(Private) Limited, Post 
Office Patherdih, Dhanbad. 

197. New Sudamdih . . . Post Office Patherdih" New Sudamdih Colliery Com- 
pany, Post Office Patherdih, 
Dhanbad. 

198. Selected Patherdih . Post Office Patherdih Selected Patherdih Coal Com- 
pany Limited, 12, Tarachand 
Dutta Street, Calcutta-I. 

199. New Chasnalla . . , Post Office Jharia New Chasnalla Coal Concern, 
Post Office Jharia, Dhanbad. 

2 ~ 0 ,  Pure Chasnalla . , . Post Office Patherdih Pure Chasnalla Colliery Com- 
pany, 192, Cross Street, 
Calcutta-7. 

C. RANEEGUNGE COALFIELD 1 

1. Junkundar . . . . Post Office Chirkunda, D. Mondal and Company 
I 

District Dhanbad. Limited, Post Office Disher- I 
garh, District Burdwan, West 
Bengal. i 

I 
2. Laikdih Deep ., . . Post Office Chirkunda, Katras- Jharia Coal Company I 

District Dhanbad. Limited, 8, Clive Row, Cal- 
cutta-~. 

3. Chanch . . . . .. Post Office Chifkunda, Bengal Coal Company Limited, 
1 

District Dhanbad. 8, Clive Row, Calcutta-I. i 

4. Victoria . , . . Post Office Kulti, New Birbhoom Coal Company 
District Burdwan. Limited, 8, Clive Row, Cal- 

cutta-~. 

5. Victoria West . . Post Office Kulti, New Birl-hoom Coal Company 
District Burdwan. Limited, 8, Clive Row, Cal- 

cutta-~. 

6 .  Begunia . . . Post Office Barakar, Messrs. K. C. Thapar and 
District Burdwan. ' Brothers (Private) Limited, 25, 

@i Brabourne Road, Calcutta. 
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S1. Name of the coke Location of the coke oven plant Name and address of the owners 
N 9  oven plant of the coke oven plant 

I. Bararee Coke Plant South Balliary-Kendwadih Bararee Coke Company Limit- 
Colliery, Post Office Kusunda, ed, 4, Clive Row, Calcutta-I. 
District Dhanbad. 

2. Bhowra Coke Plant Bhowra South Colliery, Post Messrs. Bhowra Coke Con~pany, 
Office Bhowra,pistrict Dhan- Bhattacharya's House, Lubi 
bad. Circular Road, Dhanbad. 

3. Bhulanbararee 13hulanbararee Colliery, host 
Office Patherdih, District 
Dhanbad. 

4. Central Bhowra Central Bhowra Colliery, Post 
Oflice Bhowra, District 
Dhar~bad. 

Bararee Coke Company Limit- 
ed, 4, Clive Row; Calcutta-r. 

Central Bhowra Coal Company 
(Private) Limited, Post Office 
Jharia; and G. D. Kumar and 
Sons, Bastacolla, Post Office 
Dhansar, Dhanbad. 

5. Central Kooridih Central Kooridih-Sonardih Shivram Singh and Company 
Colliery, Post Office Katras- (Private) Limited, Post Office 
garh, Dhanbad. Katrasgarh, District Dhan- 

bad. 

6 .  Junkundar Valley Junkundar Colliery, Post Office D. Mondal and Con~pany 
Beehive Coke Plant. Chirkunda, District Dhanbad. Limited, Panchayat Road, 

Post Office Chirkunda, Dis- 
trict Dhanbad. 

7. New Gobindpur New Gobindpur Colliery, Post Ghosh's Estate Private Limited, 
Office Sonardih, District 33, Canning Street, Calcutta-I. 
Dhanbad. 

8. New Standard Lodna New Standard Lodna Colliery, Messrs. Singh Sachdeva, Post 
Post OfRce Jharia, District Office Dhansar, Dhanbad. 
Dhanbad. 

9. New Sudamd~h New Sudamdih Colliery, Post Sanjive Coke Manufacturing 
Office Patherdih, District Company, Care of H. D. 
Dhanbad. Adjmera, Post Office Pather- 

dih, District Dhanbad. 

10. North:Kujama North Kujama Colliery, Post Beehive Hard Coke Manu- 
Office Jharia, Dhanbad. facturing Company, Chowra 

Construction Company (Pri- 
vate) Limite'd, I ~ I ,  Central 
Avenue, Calcutta. 

11. Ramkanaly Ramkanaly Colliery, Post Oflice Bijali Kanti Roy, Keshalpur 
Katrasgarh, District Dh'an- . House, 'Post Office Katras- 
bad. garh, Dhanbad; and M. C. 

Coal Company, Post Office . Jharia, Dhanbad. 

12. Union Ailgarpathra Union Angarpathra Colliery, Satyadeo Singh Coal Company 
Post Office Katrasgarh, Dis- (Private) Limited, 138, Biplahi 
trict Dhanbad. Ra+ Behari Basu Road, 

Calcutta-I. 
- 


